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CHILDREN IN STREET SITUATIONS Petitioner(s)
VERSUS
Respondent(s)

60182/2022 - APPLICATION FOR PERMISSION
65924/2022 - APPLICATION FOR PERMISSION
25476/2022 - EXEMPTION FROM FILING AFFIDAVIT
64697/2022 - EXEMPTION FROM FILING AFFIDAVIT
25345/2022 - EXEMPTION FROM FILING AFFIDAVIT
6462/2022 - EXEMPTION FROM FILING AFFIDAVIT
6393/2022 - EXEMPTION FROM FILING AFFIDAVIT
25655/2022 - EXEMPTION FROM FILING AFFIDAVIT
165478/2021 - EXEMPTION FROM FILING AFFIDAVIT
25546/2022 - EXEMPTION FROM FILING AFFIDAVIT
75543/2022 - EXEMPTION FROM FILING AFFIDAVIT
19193/2022 - EXEMPTION FROM FILING O.T.
2125/20622 - EXEMPTION FROM FILING O.T.
25540/2022 - EXEMPTION FROM FILING O.T.
42125/2022 - INTERVENTION APPLICATION
26600/2022 - INTERVENTION/IMPLEADMENT
42135/2022 - PERMISSION TO APPEAR AND ARGUE IN PERSON)

No. 4/2020 (PIL-W)

74294/2020 - APPROPRIATE ORDERS/DIRECTIONS
86654/2021 - APPROPRIATE ORDERS/DIRECTIONS
64373/2021 - APPROPRIATE ORDERS/DIRECTIONS
106490/2021 - APPROPRIATE ORDERS/DIRECTIONS
66078/2021 - CLARIFICATION/DIRECTION
115502/2022 - CLARIFICATION/DIRECTION
9678/2021 - EXEMPTION FROM FILING AFFIDAVIT
66079/2021 - EXEMPTION FROM FILING AFFIDAVIT
105407/2021 - EXEMPTION FROM FILING AFFIDAVIT
139251/2021 - EXEMPTION FROM FILING AFFIDAVIT
8020/2021 - EXEMPTION FROM FILING AFFIDAVIT
29795/2021 - EXEMPTION FROM FILING AFFIDAVIT
103990/2021 - EXEMPTION FROM FILING AFFIDAVIT
139238/2021 - EXEMPTION FROM FILING AFFIDAVIT
74139/2020 - EXEMPTION FROM FILING AFFIDAVIT
79258/2020 - EXEMPTION FROM FILING AFFIDAVIT
29743/2021 - EXEMPTION FROM FILING AFFIDAVIT
66077/2021 - EXEMPTION FROM FILING AFFIDAVIT
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IA No. 103479/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 137902/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 66808/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 76604/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 14581/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 103339/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 137767/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 6264/2022 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 61484/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 76104/2020 EXEMPTION FROM FILING AFFIDAVIT
IA No. 14448/2021 EXEMPTION FROM FILING AFFIDAVIT
IA No. 65469/2021 EXEMPTION FROM FILING AFFIDAVIT
IA No. 87334/2021 EXEMPTION FROM FILING AFFIDAVIT
IA No. 134784/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 164115/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 59084/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 75739/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 14077/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 65158/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 106492/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 155722/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 75234/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 13962/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 155677/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 74593/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 9708/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 56612/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 66729/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 105604/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 148051/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 30270/2021 - EXEMPTION FROM FILING O.T.

IA No. 74135/2020 - EXEMPTION FROM PAYING COURT FEE
IA No. 74292/2020 - INTERVENTION APPLICATION

IA No. 66075/2021 - INTERVENTION APPLICATION

IA No. 86651/2021 - INTERVENTION APPLICATION

IA No. 58712/2020 - INTERVENTION/IMPLEADMENT)

W.P.(Crl.) No. 274/2020 (PIL-W)

(IA No. 139277/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 10286/2021 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 8311/2021 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 97311/2020 - GRANT OF INTERIM RELIEF)

W.P.(C) No. 597/2021 (PIL-W)

Date : 28-03-2023 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE B.R. GAVAI
HON'BLE MR. JUSTICE VIKRAM NATH
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Srishti Agnihotri, AOR
Sanjana Grace Thomas, Adv.
Mantika Vohra, Adv.

Rajesh Kumar Chaurasia, AOR
Sujeet Kumar, Adv.

Rajive R Raj, Adv.

Anurag Jain, Adv.

Sanjay Kumar Chaurasia, Adv.
Soni, Adv.

Onkar Prasad, Adv.

Uday Prakash Yadav, Adv.
Akhilesh Kumar Pandey, Adv.

Courts Motion, AOR
Gaurav Agrawal, AOR

Swarupama Chaturvedi, AOR
Saumya Kapoor, Adv.

Aishwarya Bhati, A.S.G.

Gurmeet Singh Makker, AOR
S.s. Rebello, Adv.

Swati Ghildiyal, Adv.
Akshay Amritanshu, Adv.
Chinmayhee Chandra, Adv.

Diksha Rai, AOR
Ragini Pandey, Adv.
Ragini Panday, Adv.

Manish Kumar, AOR

Himanshu Tyagi, AOR
Himanshu Tyagi, A.A.G.
Poonam Sharma, Adv.

Moksh Tyagi, Adv.

Pragya Baghel, Adv.
Pallavi Langar, AOR

Shubhranshu Padhi, AOR
Vishal Banshal, Adv.
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Rajeshawari Shankar, Adv.
Niroop Sukrithy, Adv.

Sandeep Kumar Jha, AOR

Astha Sharma, AOR
Srisatya Mohanty, Adv.
Sanjeev Kaushik, Adv.
Mantika Haryani, Adv.
Shreyas Awasthi, Adv.
Himanshu Chakravarty, Adv.
Ripul Swati Kumari, Adv.
Bhanu Mishra, Adv.

Devvrat Singh, Adv.

Muskan Surana, Adv.

Pragati Neekhra, AOR

Narendra Kumar, AOR
Raghvendra Kumar, Adv.
Anand Kumar Dubey, Adv.
Ashish Kumar Sinha, Adv.
Rajiv Kumar Sinha, Adv.
Jainendra Ojha, Adv.
Sunil Saraogi, Adv.

Amit Kumar Pateriya, Adv.
Rajlakshmi Singh, Adv.

Garima Prasad.aag, Sr. Adv.
Garima Prasad, Aag, Sr. Adv.
Garima Prasad, Aag, Sr. Adv.
Rohit K. Singh, AOR

Lokesh Sinhal, Sr. A.A.G.
Bansuri Swaraj, AAG
Shekhar Raj Sharma, DAG
Monika Gusain, AOR

Deepanwita Priyanka, AOR
Ankit Goel, AOR

Santosh Krishnan, AOR
Shaikh Mohamad Hanif, Adv.
Deepshikha Sansanwal, Adv.

Aaditya Aniruddha Pande, AOR
Siddharth Dharmadhikari, Adv.
Bharat Bagla, Adv.
Sourav Singh, Adv.



Mr. Mahfooz Ahsan Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. Kv Girish Chowdary, Adv.

Mr. T Vijaya Bhaskar Reddy, Adv.
Ms. Niti Richhariya, Adv.

Nishanth Patil, AOR

Mr. Harshad V. Hameed, AOR

Mr. Dileep Poolakkot, Adv.

Mr. Subhash Chandran K.r., Adv.
Mrs. Ashly Harshad, Adv.

Mr. Sumeer Sodhi, AOR
Mr. Arjun Nanda, Adv.
Mr. Gaurav Arora, Adv.

Mr. Chirag M. Shroff, AOR
Ms. Jyoti Mendiratta, AOR

Ms. Swati Ghildiyal, AOR
Ms. Devyani Bhatt, Adv.

Mr. Jaswant Singh Rawat, AOR
Mr. Vikas Negi, Adv.

Mr. Abhishek Atrey, AOR
Mr. Ravindra Lokhande, Adv.
Dr. Abhishek Atrey, Adv.

Mr. Shekhar Raj Sharma, D.A.G.
Mr. Samar Vijay Singh, AOR

Mr. Paras Dutta, Adv.

Mr. Keshav Mittal, Adv.

Ms. Amrita Verma, Adv.

Ms. Sabarni Som, Adv.

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Ms. Anupama Ngangom, Adv.
Mr. Karun Sharma, Adv.



Mr. V. N. Raghupathy, AOR
Mr. Manendra Pal Gupta, Adv.

Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K Joy, Adv.

Mr. Abraham C. Mathew, Adv.
Mr. Alim Anvar, Adv.

Mr. Nirnimesh Dube, AOR

Mr. Siddhesh Kotwal, Adv.

Mr. Akash Singh, Adv.

Mr. Nihar Dharmadhikari, Adv.
Ms. Sampriti Baksi, Adv.

Mr. G. Prakash, AOR

Mr. Sameer Abhyankar, AOR
Ms. Nishi Sangtani, Adv.
Ms. Vani Vandana Chhetri, Adv.

Ms. Preeti Singh, AOR

Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Mr. Sibo Sankar Mishra, AOR
Mr. Sunil Mund, Adv.

Mr. Umakant Misra, Adv.

Ms. Apoorva Sharma, Adv.
Mr. Niranjan Sahu, Adv.

Mr. Aravindh S., AOR

Mr. Aravindh.s, Adv.

Ms. Uma Bhuvaneswari.c, Adv.
Mr. Abbas, Adv.

Ms. Uttara Babbar, AOR
Mr. Ajay Pal, AOR

Mr. Mayank Dahiya, Adv.
Ms. Sugandh Rathor, Adv.
Ms. Priyanka C., Adv.

Mr. M. Yogesh Kanna, AOR
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Mr. Shuvodeep Roy, AOR
Mr. Deepayan Dutta, Adv.
Mr. Sai Shashank, Adv.

Ms. Aishwarya Bhati, A.S.G.

Mr. Mrinal Elkar Mazumdar, Adv.
Mr. Shreekant Neelappa Terdal, AOR
Mr. Kanu Agrawal, Adv.

Mr. S.s.rebello, Adv.

Ms. Swati Ghildiyal, Adv.

Mr. Akshay Amritanshu, Adv.

Mr. Chinmayee Chandra, Adv.

Mr. Varun Chugh, Adv.

Mr. Bhuvan Kapoor, Adv.

Mr. Anil Hooda, Adv.

Mr. Harish Pandey, Adv.

Mr. Rajesh Singh Chouhan, Adv.
Mr. Piyush Beriwal, Adv.

Dr. N. Visakamurthy, Adv.

M/S. Plr Chambers And Co., AOR

Mr. Shuvodeep Roy, AOR
Mr. Deepayan Dutta, Adv.
Mr. Sai Shashank, Adv.

Ms. Pragya Baghel, Adv.
Ms. Pallavi Langar, AOR

Mr. Manoj Swarup, Adv.

Ms. Lalita Kohli, Adv.

Mr. Abhishek Swarup, Adv.

Mr. K.s. Bhati, Adv.

Mr. S.s. Nehra, Adv.

Ms. Shilpa Bagade, Adv.

Mr. Chetan Sharma, Adv.

M/S. Manoj Swarup And Co., AOR

Mr. Subodh S. Patil, AOR

Mr. Apoorv Kurup, AOR
Ms. Nidhi Mittal, Adv.

Mr. G. Prakash, AOR

Ms. Aishwarya Bhati, A.S.G.
Mr. Gurmeet Singh Makker, AOR
Mr. S.s. Rebello, Adv.

Ms. Swati Ghildiyal, Adv.

Mr. Akshay Amritanshu, Adv.



Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Mr.
Dr.

Dr.
Mr.
Ms.

Ms.
Mr.
Mr.
Mr.
Mr.
Ms.
Mr.
Mr.
Ms.
Mr.

Mr.
Mr.

Mr.

Dr.

Ms.

Mr.
Ms.
Mr.
Ms.

Mr.

Mr.
Mr.

8

Chinmayhee Chandra, Adv.
Anil Hooda, Adv.

Harish Pandey, Adv.
Rajesh Singh Chouhan, Adv.
Piyush Beriwal, Adv.
Varun Chugh, Adv.

Bhuvan Kapoor, Adv.
Anju, Adv.

Shafik Ahmed, Adv.

Ajay Kr. Sharma, Adv.

N. Visakamurthy, Adv.

Joseph Aristotle S., AOR
Shobhit Dwivedi, Adv.
Vaidehi Rastogi, Adv.

Jyoti Mendiratta, AOR

Gopal Jha, AOR

Sumeer Sodhi, AOR
Arjun Nanda, Adv.
Gaurav Arora, Adv.

Anindita Pujari, AOR

Aravindh S., AOR
Aravindh.s, Adv.

Uma Bhuvaneswari.c, Adv.
Abbas, Adv.

B. K. Satija, AOR
Sandeep Kumar Jha, AOR

Lokesh Sinhal, Sr. A.A.G.
Monika Gusain, AOR

Shobha Gupta, AOR

Kunal Chatterji, AOR
Maitrayee Banerjee, Adv.
Rohit Bansal, Adv.
Kshitij Singh, Adv.

M. Yogesh Kanna, AOR

Himanshu Tyagi, AOR
Himanshu Tyagi, A.A.G.

Mrs. Poonam Sharma, Adv.
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Mr. Moksh Tyagi, Adv.

Mrs. Garima Prasad.aag, Sr. Adv.
Mrs. Garima Prasad, Aag, Sr. Adv.
Mrs. Garima Prasad, Aag, Sr. Adv.
Mr. Rohit K. Singh, AOR

Mr. Naresh K. Sharma, AOR

Ms. Pinky Behera, AOR
Mr. Sachin Patil, AOR
Ms. Taruna Ardhendumauli Prasad, AOR

Mr. Nishe Rajen Shonker, AOR
Mrs. Anu K Joy, Adv.

Mr. Abraham C. Mathew, Adv.
Mr. Alim Anvar, Adv.

Ms. Jaspreet Gogia, AOR
Mr. Gopal Singh, AOR

Mr. Raj Bahadur Yadav, AOR
Mr. Ankur S. Kulkarni, AOR

Mr. Nikhil Goel, AOR
Ms. Naveen Goel, Adv.

Mr. Mahfooz Ahsan Nazki, AOR

Mr. Polanki Gowtham, Adv.

Mr. Kv Girish Chowdary, Adv.

Mr. T Vijaya Bhaskar Reddy, Adv.
Ms. Niti Richhariya, Adv.

Mr. V. N. Raghupathy, AOR
Mr. Manendra Pal Gupta, Adv.
Mr. Ankit Goel, AOR

Mr. Gautam Narayan, AOR

Ms. Asmita Singh, Adv.

Ms. Amiy Shukla, AOR
Mr. Shakti Vardhan, Sr. Adv.

Mr. Chirag M. Shroff, AOR

Ms. Mukti Chowdhary, AOR
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Mr. Ajay Pal, AOR

Mr. Mayank Dahiya, Adv.
Ms. Sugandh Rathor, Adv.
Ms. Priyanka C., Adv.

Mr. Saurabh Trivedi, AOR
Ms. Rachna Gandhi, Adv.

Applicant-in-person, AOR

Mr. Avijit Mani Tripathi, AOR
Mr. T.K. Nayak, Adv.

Ms. Rekha Bakchi, Adv.

Mr. Atul Kumar, Adv.

Mr. Kynpham V. Kharlyngdoh, Adv.
Mr. Daniel Lyngdoh, Adv.

Mr. Pukhrambam Ramesh Kumar, AOR
Ms. Anupama Ngangom, Adv.
Mr. Karun Sharma, Adv.

Mrs. Ankita Choudhary, D.A.G.
Mr. Pashupathi Nath Razdan, AOR
Mr. Abhinav Shrivastav, Adv.

Mr. Mukesh Kumar Maroria, AOR
Mr. Ramendra Mohan Patnaik, AOR
Mr. S.. Udaya Kumar Sagar, AOR
Mr. Pai Amit, AOR

Mr. Nirnimesh Dube, AOR

Mr. Siddhesh Kotwal, Adv.

Mr. Akash Singh, Adv.

Mr. Nihar Dharmadhikari, Adv.
Ms. Sampriti Baksi, Adv.

Mr. Malak Manish Bhatt, AOR

Ms. Aishwarya Bhati, A.S.G.

Mr. Mrinal Elkar Mazumdar, Adv.
Ms. Priyadarshni Priya, Adv.
Mr. Shreekant Neelappa Terdal, AOR
Mr. S.s.rebello, Adv.

Ms. Swati Ghildiyal, Adv.

Mr. Akshay Amritanshu, Adv.

Mr. Chinmayee Chandra, Adv.

Mr. Varun Chugh, Adv.

Mr. Bhuvan Kapoor, Adv.

Mr. Anil Hooda, Adv.

Mr. Harish Pandey, Adv.
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Mr. Rajesh Singh Chouhan, Adv.
Mr. Piyush Beriwal, Adv.
Dr. N. Visakamurthy, Adv.

Ms. Pragya Baghel, Adv.
Ms. Pallavi Langar, AOR

Ms. G. Indira, AOR

Ms. Deepanwita Priyanka, AOR

Mr. Manish Kumar, AOR
Ms. Radhika Gautam, AOR

Mr. Aaditya Aniruddha Pande, AOR
Mr. Siddharth Dharmadhikari, Adv.
Mr. Bharat Bagla, Adv.
Mr. Sourav Singh, Adv.

Ms. K. Enatoli Sema, AOR
Ms. Limayinla Jamir, Adv.
Mr. Amit Kumar Singh, Adv.
Ms. Chubalemla Chang, Adv.
Mr. Prang Newmai, Adv.

Ms. Astha Sharma, AOR

Mr. Srisatya Mohanty, Adv.

Mr. Sanjeev Kaushik, Adv.

Ms. Mantika Haryani, Adv.

Mr. Shreyas Awasthi, Adv.

Mr. Himanshu Chakravarty, Adv.
Ms. Ripul Swati Kumari, Adv.
Mr. Bhanu Mishra, Adv.

Mr. Devvrat Singh, Adv.

Ms. Muskan Surana, Adv.

Mrs. Swarupama Chaturvedi, AOR
Ms. Saumya Kapoor, Adv.

Mr. Krishnanand Pandeya, AOR

Ms. Swati Ghildiyal, AOR
Ms. Devyani Bhatt, Adv.
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Mr. Narendra Kumar, AOR

Mr. Raghvendra Kumar, Adv.
Mr. Anand Kumar Dubey, Adv.
Mr. Ashish Kumar Sinha, Adv.
Mr. Rajiv Kumar Sinha, Adv.
Mr. Jainendra Ojha, Adv.

Mr. Sunil Saraogi, Adv.

Mr. Amit Kumar Pateriya, Adv.
Ms. Rajlakshmi Singh, Adv.

Mr. Mahesh Thakur, AOR

Mr. Arjun Garg, AOR
Mr. Aakash Nandolia, Adv.
Ms. Sagun Srivastava, Adv.

Mr. Santosh Krishnan, AOR
Mr. Shaikh Mohamad Hanif, Adv.
Ms. Deepshikha Sansanwal, Adv.

Ms. Diksha Rai, AOR
Ms. Ragini Pandey, Adv.
Ms. Ragini Panday, Adv.

M/S. Knc, AOR

Mr. Romy Chacko, AOR
Mr. Romy Chacko, Adv.
Mr. Prashant Kumar, Adv.

Mr. Maibam Nabaghanashyam Singh, AOR
Mr. Shakti K Pattanaik, Adv.
Mr. Sanjeev Kumar Verma, Adv.

Mr. Abhimanyu Tewari, AOR
Ms. Eliza Bar, Adv.

Mrs. Ankita Choudhary, D.A.G.
Mr. Pashupathi Nath Razdan, AOR
Mr. Abhinav Shrivastav, Adv.

Mr. Amrish Kumar, AOR

Mr. Gm Kawoosa, Adv.

Ms. Palak Mittal, Adv.

Mr. Shailesh Madiyal, AOR
Mr. Vaibhav Sabharwal, Adv.
Mr. Akshay Kumar, Adv.

Mr. Sriharsha Peechara, Adv.
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Ms. Pallavi, Adv.
Mr. duvvuri Subrahmanya Bhanu, Adv.

UPON hearing the counsel the Court made the following
ORDER

List these matters tomorrow, i.e. 29.03.2023.

(DEEPAK SINGH) (ANJU KAPOOR)
COURT MASTER (SH) COURT MASTER (NSH)
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